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(b) if so, what actioD the Department 
has iDtimated iD this mailer aDd what is tbe 
present position ; 

(c) if DO actioD has beeD initiated by the 
department, the reaSODS therefor ; 

(d) whether it is a fact that their work 
is beiDg supervised by those !upervisor 
Instructors and Foreman Instructors in 
I.T.I.'s who do not hue any knowledge of 
the Stenography .ubject ; and 

(e) if so, the reasons for not posting 
qualified and cumpetent officials who have 
sufficient knowledge of stenography for super-
visioD of the work of Stenography Inltitutions ? 

THE MINISTER OF LABOUR AND 
REHABILITATION (SHRI D. SANJI-
VAYYA): (a) to (c). Three Instructorl 
have submitted their representations to the 
Director of Employment, TrainiDI aDd 
Technical Education, New Delhi and the 
matler is under consideratioD of Delhi 
AdmiDistratioD. 

(d) Yes. However, the Supervisor 
Instructors/ForemaD Instructors look after 
only administrative and accounts arraD,e-
meDta while tbe teaChing programme is 
conducted by the Stenography Instructors. 

(e) No supervisor Instructor or Foreman 
IDstructor iD Stenolraphy trade has yet beeD 
pro,ided in the Industrial Training IDstitutes 
of Delbi for the followiDg reasons: -

(i) The post of supervisory Instruc-
tor is sanctioned in the pay seale 
of Rs, 250-380 while the pay 
scale of SteDograpby Instructor 
Rs. 21()'42S, So the Super-
visory Instructor iD the said scale 
would not be able to superviae 
tbe work of StenolrBpby 
Instr uctor. 

(ii) Foreman Instructor is provided 
for a hatch of 192 traiDiog seats. 
None of the Industrial TrainiDI 
Institutes in Delhi has 192 or 
more Ifaining seats iD SteDD-
.... phy trade. 

Tr.lIIf~ of Instructors in Delblladnstrlal 
TralDinllDltltutes 

654. SHRI HARDAYAL DEVGUN: 
Will the Minister of LABOUR AND 
RBHABILITATION be pleased to ltate : 

(a) whetber it is • fact rhat SOlDO 

IDstructors werking in different Industrial 
Training Institues in Celhi/New Delhi have 
applied to the Directorate of Employment 
and Traininl, New Delhi for their transfers 
to the nearest J.T.Is., from their residences; 

(b) if so, the total number of such 
employees of each IT.1. separately who 
have applied for such transfers; 

(c) wbat action the department bas 
initiated for their post.nl to tbe nearest 
I.T.ls. from their residences; and 

(d) when such transfers would be made 1 

-mB MINISTER OF LABOUR AND 
REHABILITATION (SHRI D. SANfl. 
VAYYA): (a) to (d). Three Instructors, 
one each from the Industrial Traininl Insti-
tutes at Arab· ki-Sarai, Pusa and Shahdara. 
had applied for their tmnsfer to the Tndustrial 
TrainiDg Institutes nearer to their residence 
and 1 necessary tranlfers have already been 
made. 
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Pa,ml!lll of Bonus 10 J ule MIJI Workers 
fn WeNt Bengal 

656. SHRI K. HALDER: Will Ihe 
Minisler of LABOUR AND REHABILITA. 
TION be plessed to stale : 

(a) whether Governmenl are aware of 
aaJle discontent amonll Ihe Jule Mill workers 
of West Bap) over Ihe iuue of payment 
of bonus; 

(b) whether Governmenl are aware lhal 
all the workers' or.anisalions have decided 
10 boyCOtt the payment of bonus at the old 
rate of 4 per cent per 8DDum; aod 

(c) if so, Ihe demands or the workers 

and Ihe sleps Governmenl "r"pose to take 
to redress Ihe lIlievaoces of workers ? 

THE MINISTER OF LABOUR AND 
REHABILITATION (SHRI D. SANJI· 
VAYYA): (a) to (c). The uoioos are 
reporled 10 bave demaoded boo us io excess 
of Ihal due under the Paymeot of Bonus 
Act, 1965. The Siale Govefomeol is tryioll 
to brioll about ao amicable seltlemeot. 

Graul. 10 Ultar Pradesh for Community 
De,elopment 

657. SHRI JAGESHWAR YADAV: 
Will the Mioister of FOOD AND AGRI· 
CULTURE be plcased to slale : 

<al the graliis given by the Ceolral 
Governmeot to Uttar Pradesh for commuoity 
developmeot duriog Ibe lasl Ihree years; 
aod 

(b) the number or Co.operative Societies 
at Uttar Pradesb .against whom charges or 
fraud aod corruptioo have beeo levelled ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOOD, AGRICULTURE, 
COMM UNITY DEVELOPMENT AND 
COOPERATION (SHRI S. C. JAMIR): 
(8) Ccolral Grants liveo to Uttar Pradesh 
for Commuoity Development durioll the lut 
three years are as below: 

(10 lakhs of rupees) 

Yesr Ceotral Loao Tolal 
Assistaoce 

Grants 

1967·68 12622 89.54 21S.76 
(iocludes Rs. 
5.95 lakhs 
paid u arrear 
paymeot for 
earlie(years) 

1968·69 117.37 88.19 20S.56 

For 1969·70, 00 separale figures of graots 
released for Commuoity Developmeol cao 
be lIiveo, sioce with effect from 1.4.69 Ceolral 
assistance 10 the States for their Plao 
Scbemes includiog Comllluoity Developmeot 
is Biveo io the sbape of block graots and 
block loaos, 

(b) No informatioo is available with the 
Governmenl and it is bein. collected. 




